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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAL

Original Application No.215 2024 (SZ)
[Earlier O.A. No. 644 of 2024(PB)]

News Item titled "Ammonia gas leak
triggers panic in Coimbatore"
appearing in the Deccan Herald
dated 30th April 2024.
Vs

1. The Member Secretary,

Tamil Nadu Pollution Control Board,

No.76, Mount Salali,

Guindy, Chennai — 600 032.

2

. The Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi —110 032.

(V9]

. District Magistrate, Coimbatore,
Collectorate Building,
Coimbatore -641 018.
... Respondents

REPORT FILED ON BEHALF OF THE FIRST RESPONDENT -
TAMIL NADU POLLUTION CONTROL BOARD.

[, R. Sarasavani, D/o. J. Raghavan, aged about 59 years, having my
office at No.76, Mount Salai, Guindy, Chennai - 600 032, do hereby solemnly
affirm and sincerely state as follows:-

1. I submit that I am working as the Joint Chicf Environmental Engineer, Tamil
Nadu Pollution Control Board, Chennai and I am authorized to file this report
on behalf of the first respondent - TNPCB and as such [ am well acquainted
with the facts of the case from the records available in our office.

2. It is respectfully submitted that the O.A. No. 644 of 2024, has been registered
as a Suo Motu on 31.5.2024 by the Hon'ble NGT (PB) based on the news item

published in ‘The Deccan lerald” dated 30.04.2024 titled, "Ammonia gas
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leak triggers panic in Coimbatore”. The Hon’ble Tribunal (PB) has impleaded
the following as respondents:
(1) Tamil Nadu State Pollution Control Board, through its
Member Secretary, No. 76, Mount Salai, Guindy,
Chennai-600032.
(2) Central Pollution Control Board, through its Member
Secretary, Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.
(3) District Magistrate, Coimbatore, Collectorate Building,
Coimbatore, Tamil Nadu- 641018.
and transferred the O.A. to the Hon’ble NGT(SZ) with a direction to the
respondents to file their response.
3.1t is respectfully submitted that the Hon’ble National Green Tribunal,
Southern Zone, Chennai has taken the O.A and renumbered the O.A. as
Original Application No.215 of 2024 (SZ). On 01.08.2024, the Hon’ble
NGT(SZ), Chennai has taken the OA No.215 of 2024 and issued notice to the
respondents and directed to file their reports.
4. It 1s respectfully submitted that as per the order passed by the IHon'ble
NGT (SZ) dated 01.08.2024, the report is submitted by the first respondent
herein as follows.
5. It is respectfully submitted that a News was received from the Revenue
Authorities on 29.04.2024 at 07.45 pm, regarding occurrence of Ammonia
Gas leakage accident in an industry located at Chikkarampalayam village,
Mettupalayam Taluk, Coimbatore District and an immediate inspection was
carried out by the District Environmental Engineer, Tamil Nadu Pollution
Control Board (TNPCB), Coimbatore North along with the Deputy Chief
Scientific Officer, Advanced Environmental Laboratory, Coimbatore, TNPCB
and Assistant Engineer, Coimbatore North, TNPCB. The Revenue Divisional
Officer, Coimbatore North and Inspector of Police, Karamadai were also
present during inspection.
6. It is respectfully submitted that the Ammonia Gas leakage accident
occurred in the unit; M/s. AMS & Company located at S.F.No. 723,
Chikkarampalayam village, Mcttupalayam Taluk, Coimbatore District.
Ao
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7. It 1s respectfully submitted that the unit was purchased from M/s. Golden
fries limited, S.F.No. 723, Chikkarampalayam village, Mettupalayam Taluk,
Coimbatore District and the present management took control over the facility
through Bank auction. M/s. AMS & Company has recently received the HT
power supply during the month of April 2024 and has started the renovation
work of the factory and machineries without obtaining the Consent to
Establish / Consent to Operate (CTE/CTO) from the TNPC Board. The unit
has not applied for the CTE/CTO till date. The unit has not started any
production activities.

8. It is respectfully submitted that as a part of renovation work, M/s.
AMS & Company was involved in reactivating the refrigeration system by
filling about 300 kg of Ammonia Gas in its cooling circulation system. The
cooling system 1s used to improve the sclf-life period of potato chips
manufactured by passing the chips through a temperature zone of up to -30°C,
so that the chips can be consumed for a period up to 18 months. The Manager
of the unit has reported that they have filled Ammonia in the cooling system
15 days back and carried out testing of the refrigeration system on 29.04.2024.
On 29.04.2024, around 7.30pm, the Ammonia gas started leaking due to
breakage in the pipe line and started dispersing into the nearby habitation of
Chenniveerampalayam, because of which the nearby public suffered eye

Irritation.

9. It is respectfully submitted that on hearing the news of Ammonia
leakage from. the unit, around 250 pcople in thc ncarby habitation of
Chenniveerampalayam were evacuated to a Marriage Hall located in the
nearby village by the District Administration in order to avoid major health
risk to the public. The unit authorities reported that they have arrested the
lecakage in the pipeline and the issue secttled over around 10.00 p.m and no

Ammonia gas smell was observed afterwards.

10. It is respectfully submitted that Ambient Air Quality survey was
conducted by the Advanced Environmental l.aboratory, Coimbatore at two

locations (One near the emission source and one at entrance of the unit) to
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measure the presence of Ammonia gas in ambient air. The Air sampling was

carried out from 1.00 a.m. (30.04.2024) to 2.20 a.m. (30.04.2024).

1. It is respectfully submitted that the Advanced Environmental Laboratory,
Coimbatore has analyzed the AAQ survey samples conducted during the
night and furnished the results and the ROA (Attached as Annexure - I)
reveals that the amount of ammonia gas present in the ambient air is 39.6
ug/m?® and 30.4 pg/m? in the location near the source and entrance of the unit
respectively and the concentration levels are within the limit. (As per air

quality index — it is Good).

STANDARDS FOR AMMONIA IN AMBIENT AIR (pg/m’)
WVC—OI’E(;‘ltl‘atIOII Range i . | AQI . gtar;d_z_i;d_% 1
 0-200 0-50 | Good :

201 -400 I 51-100 | Satisfactory
- 401-800 | 101200 Moderate
- 8b1-1200 | | 201300 |  Poor
1201 — 1800 301-400 | VeryPoor
| ~ >1801 | 401500 | Severe
S s Sl w0

12. It is respectfully submitted that on the next day, i.c., 30.04.2024 at
10.00 a.m., the evacuated public have started agitation against the unit along
with local Environmentalists and political parties in and around the factory

premises.

13. It is respectfully submitted that the Additional Superintendent of
Police, Coimbatore and the RIDO, Coimbatore North have started negotiation
with the public and the details of AAQ Survey conducted by the TNPCB was

appraised to them. The affected people had made following demands:

a. The public has demanded to close down the unit permanently which
was operated without any license from the Authorities.

b. Health Check up to be made to all the affected people.
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¢. Before closing down the unit, all the residual Ammonia gas present in
the unit’s refrigeration system should be removed safely so that they

will not have any fear in future.

14. 1t 1s respectfully submitted that the Board has issued direction for closure
and disconnection of power supply vide Proceedings dated 30.04.2024 to the
unit under Section 33A of the Water (P&CP) Act, 1974, as amended and
under Section 31A of the Air (P&CP) Act, 1981 as amended for carrying out
establishment / renovation works without obtaining CTE/CTO from the
TNPC Board and without adopting any precautionary measures for handling

ammonia.

15. It is respectfully submitted that the District Collector, Coimbatore also
instructed the District Environmental Engincer, Tamil Nadu Pollution
Control Board, Coimbatore North and the Directorate of Industrial Safety
and‘l [ealth, Coimbatore to make joint inspection and to remove the residual
ammonia present in the unit's refrigeration system safely before

disconnecting the power supply to the unit.

16. It 1s respectfully submitted that it was reported by the unit’s authority that
about 300 kg of liquid ammonia was filled in the refrigeration system of the
unit 15 days back for testing the system and it was cstimated about fifty
percent of the gas was leaked during the accident and balance of 125 to 150

kg was present in the system and it was planned to remove the gas safely.

17. 1t 1s respectfully submitted that the TNPCB engaged the services of M/s.
Vijay Corporation, Navakkarai, Coimbatore, who have supplied Ammonia
gas to the unit and the experts from M/s. Chemplast, Mettur for removal of
residual Ammonia present in the system. The process of complete removal of
Ammonia by transferring it to the cylinders from the receiver tank and from

the system was completed around 10.30 pm on 30.04.2024.

18. It is respectfully submitted that, on completion of the removal of
residual Ammonia from the system, the TANGLEDCO disconnected the power
supply pertaining to the unit and the Revenue officials scaled the unitat 11.00

pm on 30.04.2024. Then the public dispersed. O‘LL_\
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19. It is respectfully submitted that the TNPC Board, in exercise of the
powers conferred under section 31A of Air (P&CP) Act, 1981, has also
directed the Director, Industrial Safety and Health to ensure the safety of the

residual Ammonia in the cooling system of the unit, vide Proc. dated

16.05.2024.

In the above circumstances, it is humbly prayed that this Ion’ble
National Green Tribunal (Southern Zone) may be pleased to pass such further
or other orders as this Hon’ble Tribunal may deem fit and proper in the facts

and circumstances of this case and thus render justice.
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VERIFICATION

[, R. Sarasavani, D/o. J. Raghavan, working as Joint Chief
Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai, do
hereby verify that the contents of above report are true to the best of my

knowledge through records.
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